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THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TION'S (SHRI KARTIK ORAON): 
(a) Yes, Sir. Connection of Shahdol-
Bhopal and Shahdol-Jabalpur by 
STD is included in the long term 
plan. 

(b) The implementation of the 
above proposal is tentatively planned 
in 1985-86. 

(c) Does not arise. 

~ ~ t  ~  ~  ~~, 

~ h r r ~ ~ t I ~t 1 2 

~ mW ~ I "f1f{Cfil' tr~ G'fCr( 

~  ~ t ~~~ ~  ~r  ; ~ 

~ ~ t I Wt ~r~ ij' ~~ 

if ~ t ~ ~ ~~ ~ ~  ~ 

'4T ~ t I liit ~ ~ if""c1Wf t 
~ ~ t  ~~ t ~ ~ I 

q:t q"( ~ rr r r sr d ~ ~ ~ iiJft 
~a itt ~ ijfitv 'lm('f 8,m'U 
~ C' 1:fi) tw€t ~ ~ Cfi) 
~ ;~h  ~ ~ ~er ~ Ifqf 

qrq "'"""',"'" ~ it ~ ~ 
~ ~ ~tr~~  ira t~ 

~ ~ ~r "$ ? 

SHRI KARTIK ORAON: In order' 
that STD facilities can be used at a 
station, 2 requirements are to be met: 
No. 1 is the automatisation of the 
local exchange, and No.. 2 is the COln-
missioning of a reliable transmission 
medium. There are 385 district head-
quarters all over the country; and out 
of these 146 are still having manual 
exchanges. And Shahdol is, fortu--
nately or unfortunately, one of the 
stations which has got manual 
exchange. And thero are 360 
lines of equipped capadty; and 
312 are working connections. There 
are 12 still in the waiting list. But 
these 12 in the waiting list are likely 
to be cleared by the end 01 1981. It 
was planned previously, of course, 
for a:lotment of e u ~nt to shah-
dol. But due to the diversion of this 
equipment to some other more impor-
tant stations, this has been put off a 
little. 

Another point is that we are short 
of automatic exC'hange equipments 
~ ause of this labour unrest, and. 
also of power cut. It is very difficult, 
under the circumstances, to :fix a 
deadline by which these automatic 
exchanges will be available. Further, 
we have planned to get the allotment 
equipment in 1983-84, and it win be 
Commissioned in 1984-85. 

Now the question of Jabalpur and 
Bhopal comes. Jabalpur and Bhopal 
have been planned 1000 lines each for 
electronic type. of switching epuip-
ment. Whereas Bhopal is planned for 
the current Plan, Jabalpu1" is planned 
for the next Plan. When this Jabal-
pur TAX is instalbd. i t~ nk we can 
have the STD connection. With 
Shah dol automatisation in 1984-85, we 
may be able to connect by STD to 
Jabalpur, and also Bhopal. These are 
the conditions which 'have to be met. 
DR. KRUPASINDHU BHO!: My 

question is: (a) what are the criteria 
laid dOWn by the P&T fOr conversion 
of manual exchange into automatic 
exchange or STD? (bl In view of 
shortage of equipment in the P&'T 
Department for conversion, is Gov-
ernment thinking ot having cross-bar 
exchanges in Bhubaneswar? 
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,THE MINISTER OF COMMUNI-
,CATIONS (SHRr C. M. STEPHEN): 
The conditions have bene repeatedly 
stated on the fioor of the House. 
'There is a list of priorities spelt out. 
We want to connect all the State 
capitals to the Central capital in' the 
first place; and all the district capita to 
the state capitals in the second place. 
This is conditioned by availability, I 
·can give an idea. 600 stations are to.-
day qualified to get connected, ac-
,cording to the standards. But this 
has got to be done. the re:juirement is 
to the extent of one-lakh-equivalent 
lines of strowger STD equipment, 
and 1.2 lakh lines of TAX equipment. 
Our capacity is 5,000 equivalent line') 
of Strow,ger STD equipment, and 
r6,OOO lines of TAX equipment. There-
fore, this comparison is there. So. 
there is certainly a siippage coming 
-in. On this basis. we are going ahead. 
Yt is OUr expectation that before this 
current Plan is ever, all the d~str t 

headquarters wEI be connected with 
the State capitals. This is the basis 
on which we are proceeding. Import 
is being attempted: production or 
expansion is being attempted. Maxi-
mum steps are being taken for this 
purpose. (Inte1'TuPtions) Question 
has nothing to do with this. He was 
asking about hu anes ~ ~. Ehuba-
neswar is a different matter al-
together. As far as the expansion of 
,cross-bar is concerned. it h being 
d ~ e in Rae BareH. .\s :t'l" 1:; t'"'P. 
electronic expansion is concerned, it 
is to the tune of 1 million per year. 
Two !:actories are going to he set up. 
where exactly they are being set ltP 
will be determined by a committee 
going round and collecting informa-
iion and putting up a report and a 
final selection will be made. All the 
station3 are applying for it, and 
Bhubaneswar is one of the areas 
where its application ha!': been there 
'and that will be kept in view. 

SHRI VIRBHAmtA SINGH: My 
,supplementary arises out of the an-
swer just given by the hon Minister 
'of State which by implication had 
stated that all the distri-cthp.adquar-
"ters in the country are served by 

telephone exchanges--automatic or 
manual, I would like to know in this 
context whether it is a fact that the 
two district headquarters in Himachal 
Pradesh,-these two places became 
the district headquarters as back as 
1960-namely, Keylong which is 
headquarters Of Lahaul and Spiti 
District and Kalpa which is the head-
quarters of Kinnaur District are not 
even connected by telephone. not to 
speak of telephone e han~e. If this 
1S a fact, what steps the Govel nment 
is taking to provide telephone faci-
lities at these two district headquar-
ters. 

SHRI C. M. STEPHEN: I don't 
think it was.. stated that we have 
already connected all the districts 
headquarters. There are quite a llum-
ber of them. There are other head-
quarters also which do not have tele-
phone connections yet. 

Sale of DDA Flats in Delhi 

276. SHRI PIUS TIRKEY: Will the 
Minister of WOItKS AND HOUSING 
be pleased to state: 

(a) whether it is a fact that about 
50,000 al10ttees of group housing 
societies and owners of DDA flats 
will have no legal authority to sell 
their property in future; 

(b) if so, the reasons therefor; and 

(c) what action Government pro-
pose to take in the Ii.Ut ~er  

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN 
ARIF) : (a) As On date: 

(0 Al10ttees of flats constructed 
by a Cooperative Group 
Housing Society cannot sell 
the flats but can, subject to 
certain conditions, transfer 
their share and interest beld 
in the society;, 

(ii) Allottees of fiats ('onstrl.lcted 
by DDA can, subject to cer-
tain conditions. transfer/sen 
their flats. 




